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Title: Need to release funds for drought relief in Punjab.

SHRI R.L. BHATIA (AMRITSAR): Sir, the other day, we raised the matter regarding the drought relief for Punjab.
There is discrimination to the State of Punjab. The hon. Minister of Parliamentary Affairs had assured this House
that he would inform the concerned Minister. However, nothing has happened as no intimation has been given to us
so far. ...(Interruptions)
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SHRI R.L. BHATIA : The hon. Minister of Parliamentary Affairs had assured the House the other day.
...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, will the statement on Scheduled Castes and Scheduled Tribes be
today or not?

MR.SPEAKER: It will not be today. The Government will tell us as to when they want to make a statement.

...(Interruptions)



